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g îjrr  ̂ | :

( 1 )  ^fir ^
sr̂ ftTT if ?TTf 3n%,

( 2 ) f  ?T ^fiT ^T»ft
a’THT n mnwT ^  ?ft

?TT^T 5rsT^ ?f̂ FtT?T T̂CTJT Trjq--
5FT1T 5P> =̂SRT ^

( 3 ) T^ m  V ^  <u|,
5IFJT srttt

r̂̂ TTrfrT ̂   ̂ f ^  5TT̂'o

*rtT ^f(T ^  rr ?ft ^
3rm ?TTT ^ snir, 4^
% ’ Jli’iT r̂sT̂  'tP'̂ r fspwt 
% ^fir ^  ^

if ^  ?TTq1^  sT f̂ I ,  Trqr

( 4 ) q-f  ̂ ^  ^T^TT
^  f'r w l -  I  fsF

( I )  ^  ( I I I )  f^#Y -hV w  ^
f f  I ,  ?m5rr tj^jt ^ ” 

^Tx ?̂T ^  ^  ir f ^f?T ^  ?rT^ 
sr̂ fr̂ pT % f%iT = q r ^  rft
r r ^  ^TT^TT ^  ^ m r  ^

^ I

«ft y r f^  : #  zTf sfT̂ nrr =5rT̂cTT
1% ^  ^  ^  »TT^-

^  »rf t, ?fVT Jr f̂t rrJf̂ -
I I ,  W  ^  F̂T ^Tc îWvnT ^
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Cost o f Production of Khandsari Sugar

•87. DR. VASAN T KUM AR PAN 
DIT: Will the Minister o f AGRICUL
TURE AND IRRIGATION be pleased 
to state:

(a) what figure as cost of produc
tion of khandsari sugar is accepted by 
Government;

Cb) item-wise split up o f this figure 
in the case of khandsari sugar pre
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pared through sulphur process and for 
the other type o f khandsari sugar;

(c ) whether during the last 5 years 
local taxes and excise duty on khand
sari sugar was raised 600 per cent irom  
the prevailing rate as in 1973; and

(d) whether Government are aware 
that the khandsari manufacturing in
dustry is going through heavy finan
cial losses in spite of its being rural 
based, labour intensive and agricul

tural industry?
THE MINISTER OF STATE IN THE 

M INISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI BHANU PRA- 
T A P  SINGH): (a) and (b ). As the 
Khandsari Industry is licensed, regula
ted and controlled by the State Gov
ernments the information has been 
called for from the State Governments 
and will be laid on the Table of the 
House on receipt. Khandsaris vary 
w idely in size, technology, age o f plant^ 
recovery etc. and, therefore, in costs. 
Their cost-prices structure has not 
been investigated by  any expert 
agency o f the Government of India. 
From information available so far, the 
cost o f production of sulphur khand
sari is indicated around Rs. 265 in
clusive o f excise duty. But claims from 
the industry pitch it upto a figure of 
even Rs. 320 per quintal.

(c ) No, Sir.

(d ) Representations have been re
ceived by Govt. from  kbandsari in
dustry alleging that they are suffering 
financial losses.

DR. VASANT i f  UMAR PANDIT: I 
must first voice my and my collegue’s 
dissatisfaction with the reply given to 
m y question. It is something like 
playing about the bush. The question 
of khandsari sugar has been raging for 
the last six months. Many of us have 
had the occasion to meet the hon. 
Minister and placing before him the 
cost structure o f the entire khandsari 
industry, i.e. o f the different types o f 
khandsari productions.

MR. SPEAKEJR: Shall we confine
ourselves to the supplementary?

DR. VASANT KUMAR PANDIT: 
And I fail to understand how  it is 
being said here now. that information 
is being sought from t h e  State Govern
ments. I fail to understand why the 
Central Government has not yet ap
pointed any investigating or expert 
committee to go into t h e  cost structure 
of different methods o f khandsari 
sugar and if they have not appointed, 
it w ill Government appoint, or think 
of appointing a Comprehensive expert 
committee to go into the com plete 
question of khandsari production?

SHRI BHANU PRATAP SINGH: As 
I have stated earlier, there are different 
kinds of khandsari units, ranging from 
the very small one, upto almost a 
mini-factory. Their technologies are 
different. Their scales of operation 
are different. Their recoveries are 
different. So, there can be no one cost 
o f production in the case  ̂f units of 
different sizes. (Interruptions). The 
excise duty is also different, for your 
information. But nevertheless, I 
have already decided to appoint a 
group o f officers to carry out trials this 
year, and see what the cost will be; 
and it may be that after a few months, 
we may be in a position. . .but again, 
as I said, there are defferent kinds of 
khandsari; and it is not just easy to 
say, or give one reply. It will vary 
from the small unit to the large unit.

DR. VASANT KUMAR PANDIT: 
In reply to part (c) o f the question 
the Minister stated “ No, Sir.” 
Leaving aside the State taxes, cess, 
local taxes and sales tax, will the hon. 
Minister explain by how much percen
tage the excise duty has been increas
ed during the last five years?

SHRI BHANU PRATAP SINGH: 
The question was whether it has been 
raised by 600 per cent and I said 
“ No, Sir.”  The fact is that it was in
creased by 400 per cent.

DR. VASANT KUMAR PANDIT: On 
what basis was this increased by 400 
per cent?
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MR. SPEAKER: The Minister should 
not have simply stated “ No*'; he should 
have given the correct information.

SHRI BHANU PRATAP SINGH; As 
is well known, the international price 
o f  sugar went up very high. The 
Government c f  India wanted to take 
advantage of that. So, they imposed 
a heavy excise duty on mill sugar so 
that the consumption may be reduced. 
As a consequence o f that, the price of 
sugar in the Indian market rose very 
high. SO, a big margin of profit was 
left for  khandsari. That is why a 
very stiff excise duty was imposed so 
that part o f the profit could be siphon
ed away from  them.

SHRI K. LAK K APPA: My hon. 
friend. Dr. Vasant Kumar Pandit, is 
pleading for the khandsari units. I am 
sorry for that, because an organised 
effort has been made by the khandsari 
units to fight against the sugarcane 
growers throughout the country. They 
are not giving a remunerative price to 
the farmers. They are holding the 
farmers to ransom. As a result of that, 
the farmers are suffering not only in 
UP but also in Karnataka.

MR. SPEAKER: Please come to the 
question.

SHRI K. LAK K APPA: Sir, the 
Minister must know the background So 
that he can answer the question. He 
has stated that the Government of 
India do not feel it necessary to ap
point an expert committee to go into 
these malpractices.

MR. SPEAKER: The Minister only 
referred to the cost o f production.

SHRI K. LA K K A PPA : W e should 
go into not only the cost o f production 
but also recovery, because it is a na
tional waste. The khandsari units are 
w orking against the interests o f cane 
growers. Therefore, I want to know 
how soon the Government would ap
point an expert committee to go into 
these malpractices o f these people who 
are cheating the farmers and not giv-

l8
ing them a remunerative price. H ow 
are they going to control the khand
sari units run by the private people?

SHRI BHANU PRATAP SINGH: I
do agree with the observation of the 
hon. Member that the khandsari units 
are not treating the farmers fairly. I 
have drawn the attention of the State 
Governments to this and in a number 
of cases they have launched prosecu
tion.

SHRI K. LAK K APPA: My question 
is how soon they are cToing to appoint 
an expert committee.

SHRI BHANU PRATAP SINGH: 
Khandsari units are taken care of by 
the State Governments. If there are 
any malpractices, they should look into 
then^ an take remedial measures.

I

: # ?rrT %
^  % srPTTT ^TfcTT ^ -----

VHTT
 ̂ ?rraT f? rr  ^  ?tt»t

fsRTTTf ^ WT srsrnT sq-q-#
^  I  I ir

WTT q-T
TT % ^  StnrFTT fiRT%

pTTTf
fim  ^  ? srr̂ r r̂reft r̂ar

^  T̂̂TT ^  ^ I gT’iWnct
^  I, >Tf

^  f?ra‘f?r
TfT  ̂ sftr 

I  t
^  5Ttf^ ^ I  I qfT- 

 ̂ fPTfrT if ^
3rr 7^  %  t

ifr ^  ^
>3|T ^  ?



19 Oral Answ ers FEBRU ARY 27, 1978 Oral Answ ers 20

MR. SPEAKER: The Minister is 
going to make a statement today. 1 
have permitted him. He will cover 
m ost o f these questions.

SHRI M. RAM GOPAL REDDY; 
When the prices o f khandsari were 
high, the tax was raised by 400 per 
cent. Now the prices have ccm e down 
very steeply. So, may I know whether 
the Minister is going to consider aboli
tion o f the excise duty and also advise 
State Governments to waive the sugar
cane cess and other things so that the 
khandsari units may pay a good price 
to the cane growers and the kisan may 
not be destroyed? I want to categori
cal reply  from  the Minister.

SHRI BHANU PRATAP SINGH: 
Excise duty on khandsari units w ork 
ing with the aid of sulphitation plant 
has already been reduced by 50 per 
cent. Form erly it was Rs. 11,400, now 
it is only Rs. 5,700. In the case of 
units working without the aid of sul
phitation plant, the reduction is 75 per 
cent. It was Rs. 6080 and now it has 
been brought down to Rs. 1520.

SHRI M. RAM  GOPAL REDDY: 
What about the abolition of the entire 
tax?

SHRI BHANU PRATAP SINGH: Th© 
khandsari owners themselves do not 
want total abolition. If the excise is 
totally withdrawnn, khandsari will at
tract sales tax. They are more afraid 
o f it than excise duty.

SHRI M. RAM GOPAL REDDY: 
What about advising State Govern
ments?

SHRI BHANU PRA TA P SINGH: 
Advice has been given, and in U.P. 
they have already reduced the pur
chase tax by 50 per cent.
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MR. SPEAKER: He w ill not be
able to say anything about the Budget.
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Cyclone in Andhra Pradesh due tOm
alleged experiment with Weather 

Warfare

•89. SHRI JYOTIRM OY BOSU: W ill 
the Minister of AGRICULTURE AN D 
IRRIGATION be pleased to state:

(a) whether it has been alleged by 
some responsible scientific workers 
and other responsible persons that e x 
periment with weather warfare by a 
foreign country was one of the fac
tors responsible for the recent cyclone 
devastation in the coastal areas of 
Andhra Pradesh; and

(b ) if so, what are the facts thereof?

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJIT 
SINGH BARNALA): (a) My Ministry




